SOOI IS | Ve Wi - FE SRR e W €A% ot i SO s AR

o,

ﬂ

BEFCRE THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW BQOMBAY BENCH, NEW BOMBAY

—-—-..-—...-.p—-n—n.nmm—m—-—-m.m.nmmm-a.-.-

ORIGINAL APPLICATICN No.474 OF 198¢.

o o e S e e S ) S St MY U S G SRR IR T S S G SR AR e M R MW O G S MW T @RS VY

Shri S.B. Repale,

9/A 3 Rajmayur Scciety No.2,

Erandawana Gaonthan, _

Pune - 411 004. ... Applicant

V/s.
The Secretary. '
Government of India,

Ministry of Defence,
Ne"{w’ De ]h i -

And 7 others., +++ Respondents

Corem: Hen'ble Member(J), Shri M.B. Mujumdar
Hon'ble Member(Ad), Shri M.Y. Priclkar

Appearances:
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Applicant in
person.

ORAL JUDGMENT: . Deted: 22.9.1989. :

{Per: Shri M.B.Mujundar, Member(J)]

Heard the applicant Shri S.B.Repale in person.
At his request the applicaticn is allowed to be withdrawn
with pemission to file a fresh applicetion is respect of

the same subject matter.
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